Declaration of Assets and Liabilities -

Year....... 202.’

L.Neng.. lsumascr...., son/daugher/wife of ...s.b.n:e.c....'...l.\.fl.amp\} ¢ houthn
years, belonging to _BthCJ’J“\/!AthnS@rb ho

aped.. o d e
service and presently working as HMJA'IE‘QFW'L )

give hereln below the details of the assets (Immovable, movable, bank balance, etc.) of

‘myself, my spouse and dependants*:

A. , Details of movable assets : S
(Assets'ln_ Joint name Indicating the extent of joint ownership will also have to be

given)
I Description I Self J " Spouse ' D=pendant-1 [ Dependant-2 Depend,anb-S"
5 s : Name(S) Nama Name Etc. Namer
’ . = - _‘-. W .
0| coh 10,000 |15, 000| T L | wri [ Nro

(1) | Depésits in
Banks, Financial | BT |

Institutions And ou SRl G AT
Non-Banking .4—’ 2 s S
Financial

" | Companies

Bonds,
Debentures and

Shares in = S
companies

D.ther_ﬁnancfa}. 1LTC . i ‘
institutions; gy 636e3d0 ’ A5

NSS; Postal .
-| Savings, LIC i
Policies, etc -

Motor Vehicles | %o, 000 ! ; e
‘| (detajls of BROIE P ; :
Lt BREL CREIS ol e W T —

Jemé_ﬁq? (give 0ogm o]
"details'of < - - ?Wﬁ) 0 am
;| welghtand 3,50, 000 '(y,oo,ooo

[valuey- ¢ ¢ 004 si

l
\
|

(vin) gut::r ass;tf, ,00, 000D

: as values . e
of claims / -T.w-_Fﬂd}q iiers : S £
interests i -

~ Note: Value of Bands / shares / Debentures as =er the [atest market -vajue in Stock
Exchange 'r resp=ct of listed Dmpanies and as ser books In the case of non listec

companles saculd e given. A s

** Depéndart nere means a carson substantia ~ dependent on 2 ‘ncome of the

employea, :

Ned 9 keynnosd

—
e o e



B. Details of Immovable assets :
[Note: Properties In joint ownership indicating the extent of jolnt ownership will

also have to be indicated]
’ Sr. Description Self J
No.
’ () | Agricultural Land
- Location(s)
- Survey number(s)
- Extent (Total - T 2
measurement)
-Current market value
() | Non-Agricultural Land
- Locatlon(s)
- Survey number(s) - : .
- Extent (Total e = ] e
measurement) A ;
-Current market value
(l) | Bulldings (Commerclal
~ | and residential)
Locatlon(s)
- Survey /door
number(s) . ' ot i
--Extent (Total = ]
measurement)
- Current market
value :
(iv) | Houses / Apart:ments ;
: etc, : $ :
- Location(s) . ; f .

Dependant-3
Etc. Name

Dependant-1 | Dependant-2

Spouse
Name Name

Name(5)

- Survey /door ;
ntimber(s) " ' _ »

- Extent (Total e S I P
measurement) : r :

- Current market 5 :
| |value

| (v} |Others (such as 35 ] e I L S ’ N :
interest in- property) % e L

I give herein below the details. or my Habllltfes / overdues to- pubI!c fi nanclal ;

(2)
Institutions-and government dues:-
[Note Please give separate details for each Jtem}

.. 5r. | Description Name & address of Bank / . | Amount cutstanding as
No. o o = Financlal Institutions{s) / e i
. . : $ Department (s5) - i
{(a) " | (i) Loans from Banks
(i) Loans from financial - ik e
institutions : Ty
- (ill) Government Dues:
! (a) dues to ~epartments .
1 H —
i i dealing with government _
i accommodadon
. (b) dues to Jepartments : Y@ ;
dealmg witk supply of ' s i St !
: water 4
, (c) dues to Zepartments
» dealing with: suppiy of o ¥ e
electrlqty . I

S5 . e mesmtusiny | tmba.




(d) dues to departments- I 7
dealing with telephones Tt ' 5
(e) dues to departments : ]

dealing with government

transport (Including e
alrcraft and hellcopters) :
() Other dues, If any ; g% I

(b) () Income Tax Indluding
surcharge [Also Indicate PAN No —

the assessment year upto

which Income Tax Return | CUSPK 38 8,5 R
filed. Give also Permanent

Account Number (PAN)]

(if) Wealth Tax [Also

Indicate the assessment ., A £ E T
year tipta which Wealth e B ar iy

Tax return filed. ] : : ' / _ - ]

(ii) Sales Tax [Omdy In
case of preprietary - , A
[

L busmess] Wi
(Iv) Property Tax
€ Personal Detail -

GPF/CPE/PRAN No.l - L| 10 6 4056 52 87

- [EJom

Date-olfBirth : Vi [D ’5 ’[ﬂ ?__j (Ig'fg:'_{q.j -(DD/MM_/WW)

[ B Tumo.

Cadre - g
s [eln (assreranT) ]
" (Full Nama e.g. B.A.S.- BlharAt!mInlstrahve Servlce,

Gender

Class/Group

B S.S.- Bihar Secretanat Service etc.} ;

Home District * - L pﬂ‘rNH ?
AR I hereby declare that the above details ‘are true

t6 the -bast of . my e 5
knowlsdge and behef ; : 5 .

Slgnature NC‘M 4. KH”)OU“M :
: : © Neme of Employee: ..[NLAT.N AL KYMA RT

pace: LA TN, . Designation:... FL-SS.T.S.T.AMNT. ... _
6ate:.....i.2_}.czé,.|,:eoz o -DEpé.—.méﬁt:...BIH.H&.N.i}?.HH.N..SP‘BHH

Please sign each page of the declaration. Asset declaratroa form
must be i A4 size white paper with computer “'yped (single s:de)

_ in prescribed format. et /

Neuna  kemas J

Nnté: 2

N S



